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STATEMENT drasekhar): (a) and (b). There is no 

special Committee as such. But the 
Year Title of Name of Amount Central Welfare Organization looks 

Book Publisher paid after the welfare of all Central Gov-
purchased ernment employees, both in offices and 

in residential colonies. 

Char 
Meel 
Lambi 
Sorak 

Smug 
SaVL"ra 

Sanjhi 
Khcti. 

Mis. Univer­
sity Puh­
lishers, Rail­
way Road. 
Jullundur 
City 

New Book 
Company, 
Mai Hiran 
Gate, 
Jullundur 

Lahore Book 
Shop, Clock 

Tower. 

Rs. 

1,320 00 

Ludhianu. 1)3~O·OO 

Do. I,O~O 00 

Grants for Increase ill Pay of Teachers 

2625. Shri Daljit Singh: Will the 
Minister of Education be pleased to 
state: 

(a) whether the affiliated COlleges 
and high schools of the Plmjab Uni· 
versity and Punjabi University of 
Punjab have been given financial as­
sistance by the University Grants 
Commission for improvement in pay 
scales of teachers during 1962-63; and 

(b) if so, the details thereof? 

The Minister of Education (Dr. K. 
L. Shrimali): (a) and (b). A state­
ment is laid on the Table of the House. 
[Placed in the Library. See No. LT. 
1274]63]. 

Central Welfare Committee 

2625-A. Dr. Sarojinl Mahishi: Will 
the Minister of Home Mairs be pleas­
ed to state: 

(a) whether a Central Wel,are 
Committee has been formed to look 
after the Welfare of Government em· 
ployees in certain colonies in Delhi; 
and 

(b) if so, how this Committee will 
function? 

The Deputy Minister In the Minis­
try of Home Mairs (Shrimati Chan-

514(Ai) LSD-4. 

12 hr!l. 
CALLING ATrENTlON TO MATTER 
OF URGENT PUBI:.IC IMPORTANCE 

REPORTED DRASTIC CUT IN PIG IRON QUOTA 

SUPPLIED TO rOUNDRIES IN PuNJAB 

Shri Ylishpal Singh (Kairana): 
call thc.' attention of the Minister of 
Ste~J and Heavy Industries to the 
following matter of urgent public im­
portance and I request that he may 
make II statement thereon: 

"The' reported drastic cut in pig 
iron '4 \lota supplied to the foun-' 
dries in Punjab." 

The Minister of Steel and Heavy 
Industries (Shri C. Subramaniam): 
Sir, the quot, system of pig iron 
allotment has been rubolished from 1st 
July, 1959. Indents are being enter­
tained from ccnsumers and planned on 
Producers, after screening, with refer­
ence to paS'! consumption and assessed 
copacity. The main reason for the 
present shortage of foundry grade pig 
:ron is that while the demand has gone 
up ccnsiderably, due to the foundry 
capacity having developed rapidly, the 
availability has not correspondingly 
:ncrensed, as the cchemes licenced for 
P'l'oduction of p;g iron have not mate­
rialised as originally anticipated. 
Remedial measures are, therefore, 
being taken, such as import of pig 
ir<m, setting up of short term schemes 
for increased production., etc., to in­
crease the availability, as quickly as 
possible. 

The Third Five YeaT Plan envisaged 
a production of l' 5 mBlion tons of pig 
iTOn by 1965-66. The position ha3 
since been review<"d in consultation 
wi,th the Planning Commission and the 
produc'ion is now being planned '1'n 
the h,sis of a' prohable demand of 
about 2 million tonnes at the end of 
the Third Plan period. 

DC'TTlsnd f'r pig iron is at present 
mUch in excess of ,availability-the 
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prociuction of pig iron in the country 
is 3Ibout 1 million tonnes, again..rt the 
present estimated foundry capacity of 
ab:'Ut 2 million tonnes (1' 1 million 
tonnes Central List foundries nnd 
abou:t O· 9 million tons State List foun­
dries). A number of schemes for the 
production of pig iTcn of a total capa­
dty of 541,000 tonne.> have been licenc­
ed in the Priva~e Sector. Except for 
Kalingas in Barbil (Orissa), others 
h.ave not materialised. Even Kalinga, 
expansion will take some time. The 
questicm of cancelling licences of the 
schemes which are slow in coming up 
i~ also under consideration. 

To ensure that available supplies arc 
equi tably distributed to a 11 types of 
consumers. a revised scheme of distri­
bution has been intr0duced, effective 
from 1-4-1963. Within the • overall 
availability of about l' 1 million tonnes 
during 1963-64 an allocation of 120,000 
tonnes ha." been earmarked fCYr State 
list foundries in the country and 
176,000 tonnes for Central list foun­
dries. This is in addiltion to what 
they may get for executing CYrder« 
p]a(.ed by various Government De­
partments on them. The intention i3 
to limit the !JUpplies to the actual 
quantity available, thu~ avoiding over­
Indenting or over-allocation. which 
only leads t.o accumulation of CYrder~ 

by 'thl' Producers resultin~ in the un· 
recessary blocking UP of capItal of 
thp indentors. It is also proposed to 
fix th!' annual entitlem!'nt of f'ach 
foundry. big or smal1. within the 
N"iling indicateod. Each foundry should 
get durin~ 19f13-64 its entitlement. 

It is obviOUs that Punjab State, IlkI' 
other StatP5. will gE't this year less 
than what th!'Ir demand is. but they 
.... rill ~ It fair share of thll availablE' 
l'upplies. It Is nCJt quitE' correct to say 
~i ~ere has b!'en a dTastic shnTtfall 
in the sUpplies of Pig Iron to Punjab 
Stat" as during the last thrE'e v!'arF 
the despatches to this State were:-

1960 
1981 
19~ 

(In '000 mE'tric tons) 
77 
70 
63 

Urgent Public Importance 

The object is to restrict the quantum 
of supplies/despatch!'S to actual avail­
ability. A quota ,by itself h.8$ no mean­
Ing unless it is translated into actual 
supplies. as ttheI"Wise it would only 
go ~o swell the outstandings. 

The action being taken to improve Or 
augment existing supplies Is as 
follows: 

(1) A scheme of the Andhra Pra­
desh Industrial Development 
Corp-ration in the public s~­
tOr for a pig iron plant of 
1,00,000 tons has been approv­
ed in principle. 

(2) The Government of Punjab 
have also agr!'ed, at our sug­
gestion. b put up a pig iron 
plant in lhe public S!'Ctor i'll 
the Punjab. Th!'ir lonnal 
application is awaited. 

(3) The Government of Gujarat 
haVe also mdicatE'd thcir:le­
sire to set up a pig iron plant 
in the public sootor but no 
application has yet been re­
(,!'ived !rem them. 

(4) The possilbility of anticipating 
the Fourth Plan expansion of 
Bhilai by initiMing immediate­
ly the erection of a large blast 
furnaCe is being examined. 
Hindusta.n Steel Ltd. have 
bePn asked to prepM'e a de­
tailed report for thE' setting up 
cl a large sixth blast lurnace 
at BhiJai. This furnace 
should make availaJble about 
haH a mlJ1ion tons of pig iron 
pending the installation of 
furthetr' stE'el melting c~clty 
In thf' Fourth Plan. 

(5) The possi1bl1lty of utilising 
thE' nut coke availa:ble at 
Bhilai. Durgapur and Rour­
kela Plants Is bE'in,g examined 
by Hindustan Steel Ltd. who 
have bt>en a"ked to put up 
Project Reports very shortly. 
These are likely to be small 
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furnaces of 100 or 200 or 300-
ton capacrty. 

\ 0) In addition, to relieve imme­
d; ate shc·rtage, since the other 
schmnes may take a little 
time to mature, the possibiHty 
of importing certain quantity 
of pig iron is also being eX­
ploTed. 

(7) Instructions are being issued 
to reduce the allocation :::f 
pig iron for the Larger sizes of 
'pun pipes so as to increase 
their availability for other 
foundry uses. 

Shri Yashpal Slng!h: Have Govern­
men~ assessed ·the extent cf damage 
and losses to the foundries as a resul~ 
of this action in Punjab, and Why no 
advance notice was given of this 
move'? 

8hri C. 8ubramanlam: It is not pos­
seble to make an assessment c,f the 
,;o..ealled damages. After aI!, we have 
to distribute only the pig iron which 
is available in the country. 

Shri Kapur Singh (Ludhiana): May 
I know whe~er Government hav,," 
taken natp of the recent asseveration 
of the president 0f the Punjab Branch 
of the Engineering Association of India 
that the present scheme of distribution 
nmounts to 84 per cent. cut in the pre-
vious allocation and that it alTects 
about five thousand industrial unit­
and about twenty thousand workers. 
and if so. what Government propose 
to do about it? 

8hri C. Subramaniam: I do not 
aCC'ep't the calculati~n that there Is 
a cut of 84 per cent. As I have already 
stated, we have allocated for the State 
list foundries and the Central 1I!Jt 
foundries. In addition to that, these 
foundries will be entitled to get the 
pig iron they nero for fulfilling any 
con<tract which they may enter Into 
.... 'i'h the railways or with the Central 
Government, and sepal'at .. quotas will 
b .. available for that purpose. 

Shrl Buta Singh (Moga): I heard 
the hon. Minister saying that about 

eight to ten steps have been taken by 
Governml'Tlt at the ini:ial stages, and 
that some cf the appLcations have 
bCl"l1 recc'ved and some are still 
under consideration. May I know 
whether his attention has been drawn 
to the press reports that the Iron and 
S~eel Controller has, it is gathered, 
allotted 3Jb. ut 5,000 tons of pig iron 
for the financial year 1963-64 against 
the total assessed ca.pacity, on a single­
shift basis, of about 40,000 tons per 
annum? May I know whether Gov­
ernmeni are aware that this quota re­
duo:ion has threatened with closure 
ab'ut 20 foundries employing nearly 
500 'WOrkers in Batala alone, in 
Punjab, and if so, what Government 
propose to do about it? 

8hrl C. Subramaniam: I cannot 
vouch far the figures 'which the hon. 
Mf."!l1ber has given. But, as I have 
alroody stated, a fair all0C3tion of the 
avaiJ.a,bJe quantity of pig iron is being 
made to evcry State, and It is not 
merely the question of Punjab, but 
the haroship is with reference to the 
entire country. A.~ I have already 
stated, we aT'(' taking positive steps to 
increase the availability as far as 
posstble. 

12.09 lull. 
RE: POINT OF PRIVTI..EGE 

Mr. Speaker: Now, Papers to be 
laid on the Table. 

8hr1 Hem Barua (Gauhati): Before 
yOU take up the next item, may I 
draw your attention to a fundamental 
issue that challenge the foundatbn of 
this parllamentaTy institution? This 
is about the remark of our Prime 
Minister, saying that goondaism has 
cre-pt into Parliament. May I submit 
that I had tabled a privilege motion 
on this, but I do nm: stick to that, 
since you have refused consent! But, 
thPTl. I shall be haPPy to know from 
the Prime Minister how far it was 
correct, whether it was correctly re­
ported or not. r am concerned about 
this fund.amental dignity of th;s HOU5e 
over which you, Sir, have the proud 
privilege of presiding. 


